BEFORE THE NATIONAL GREEN TRIBUNALSOUTHERN ZONE,
CHENNAI

Driginal Applicati No. 33 of 2022 (SZ)
Thr h Video Conferen

IN THE MATTER OF:

Meenava Thanthai K.R. Selvaraj Kumar,
Meenavar Nala Sangam, Royapuram,
Chennai.

Applicant(s)
Versus
1. Union of India, Ministry of Environment, Forest and Climate
change,
Rep. by its Secretary,

Indira Paryavaran Bhavan, Jorbagh Road,
New Delhi — 110 003 and Ors.

...Respondent(s)



TATUS REPORT OF THE F P NT

I, Srinivas Ramachandra Reddy, I.F.S., Son of Late Shri.
T.Ramachandra Reddy, Hindu, aged about 56 years, employed as
Principal Chief Conservator of Forests and Chief Wildlife Warden, do
hereby solemnly affirm and sincerely state as follows:-

It is respectfully submitted that vide Order dated 30.11.2022 in
Appeal No.33 of 2022 (SZ), the Hon'ble NGT (SZ) has directed as per
G.0. Ms. 199 dated 03-07-1999, Survey No. 220 where the lake is
located, 5Km surrounding the Vedanthangal Village, Maduranthakam
Taluk, Kancheepuram is declared as an Ecological Bird Sanctuary where
any activity can be taken up except that of Pharmaceuticals. The project
proponent states that his unit is located at 3.72 Km west from the bird
sanctuary. |

It is respectfully submitted that the wildlife corridors is within 10Km
from the project site and the project proponent also applied for National
Board for Wildlife clearance and it is said to be under consideration of the
Wildlife Division. In the form-I it is stated that there is Valluvapakkam RF
adjacent to the site of the Eastern side. If that is so whether they have
obtained the required permission, if any, from the Forest Department.

It is respectfully submitted that the project site located within the
Vedanthangal Birds Sanctuary notified under section 26A of Wildlife
(Protection) Act, 1972. The project proponent has applied for Wildlife
Clearance for the proposed change in product mix and enhancement
of production capacity within the existing facility in PARIVESH web
portal on 30-05-2020 (Proposal No. FP/TN/IND/5079/2020) since the
proposed project site falls within the Vedanthangal Birds Sanctuary and
also the said location is 2.30 Kms away from the Karikili Birds Sanctuary
and falls within the default Eco Sensitive Zone of Karikili Birds Sanctuary.

It is respectfully submitted that the Wildlife Warden, Chennai has
informed the proposal is not considered and returned, as technical and

management issued of Vedanthangal Birds Sanctuary are under active
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consideration of Government at various levels, to user agency on
15-06-2020 through online (Essential Details Sought). The user agency
has resubmitted the proposal on 26-12-2020 through online (PARIVESH
web portal) and the same is under examination by the Wildlife Warden,
Chennai. Copy of Vedanthangal and Karikili Birds Sanctuaries notification
is enclosed for kind perusal.

Therefore, it is prayed that this Hon'ble Tribunal may be pleased to
accept this status report and pass appropriate orders as deemed fit and

thus render justice.

Solemnly affirmed at Chennai . 4)0)’
23
On this the day of February 2023 Principal chief(;O}fgl,:)sfgr of Forests:
and Chief Wildlife Warden

and signed his name in my presence .
9 yPp Chennai

%,\777 15102123



GOV NG OF T:.11 i1,
ADSTRACT

Forosts - Declaration of Yedanthanzol Loke ;
Kancheepuran District s Bipds Sanctusry - fjotiri SR

fuctigq 26 i(i) of the wildlife {Froteetion) ict, 1972 = Orders-
ssued,

EBHVIRCiii=it  alMD FOREST
G.0.Ms,.0.199

CAPR.¥(1,; H3: iRCHSIT
teds 3,7,.1998.

: itood 3
1.?5051-136110.557,' e:vironmont and Forcsts Dupartuent, dated

2.From the Collectar, Kaneheepura:: Distriet Lr.}o.153613/91
FS0,-deted 21.5.97.

3.From the Chicf Cr-imorwnt oy of Forests (hildlife) and Chief
Wildlife ii0.3137/91 D, deteq 5.¢.57.

ORDER =

: In its orders first read above, the Gevernient hewe
notified its intention to coastitute the lske oren
¢xtent of 73,06 acres in S.H9,220 5 kus,
in Vedanthangax Villese, Haduronthogos Tod
District, as a Birds Sanctuary undger Soction 13 (1) of the -
wildlife (Protection) act, 1972, The notificotion wes published
in the Tanmil Nodu Goverutient Gezette fic.13, rort-I1 Section 2,
dated 3.4.1996 in Sglick and in the District Grzotte July 1936
of Kancheepuren Distric £, "in fonil #adu,

:

easSuring o:
surrounding the loke
uk, Koucheepurat: .

2. after observing the ava forizlities prescribes in
Sections 18-25 of the Hildlife (Protcction) .;ct, 1972, the
Collector of Kenchecpuran District 2:d the Chiof Conser - cvor of-
Forests (Wildlife) are Chiof Wildlife wmrdes in their le tters
‘Secoid and third reeod above respectively bhave sicted that
claizms and objection have ‘Been reccived f8r thie constitution
Oof the said arca as Jirds Soie tucry ond thet the fingl
notifications moy be issusd under ssction 26 {(2)(1) of the
Wildiife" (Protection; sct, 1972 for declaring thw said arca
Birds Sanctuary.

Qg =~

3. 'The Governrent, after corofcl consideration, accept
the proposals of the Chiof Conscrycicr of ,Foresis (wildlife) ana
Chicf wildlife Wordea seut 'in his lot rop ¢ rocd above and
direct that the lokc oreo in S.llc.22C measuriyg on extont of
73.06 acre and 5 kus. surrounding the szid loke in Vedon thangal
Village, Maduraathozo:: Taluk, Kencheopurco:n District, by reason
of the ecological, (founa. florea, goouorpholozicsl ond
2zoological asgocicticns nid importance, be constituted 2s o
Birds Sanctucry for the purpnse of protection, propegetion

and developacat of wildlife and its eavironpent under

Section 26 A(i) of the wildlife (Frotaction) ot 1972.

Petaty.
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4, The ilotificati~y mppodad Lo wiris Order shell be
published both iwsaaglish and ia Tamil in the toxt issue of
Tanil Hadu gqagcmment Gnzotte and in Toril in the Distriet
Gazettey of Eﬂ';:é}ﬁ'ﬁ@ gpuramn District,

5. The Taumik Deveiopment and Culfure Doportnent is
requested to send imsediately @ Tanilitroaslotion of the
Hotification to tho works Manager, - Goverument Coentral Pross,
hennai for publication in the Temil Hadu Geovernenat Gazetze znd
in the District Gozotte of Ranchecpuran. District,

6y, The wuiiw itii.o cx, Governmeat Contrel Fress, Chennpi is
reguested to send twenty copies.of cach (in Baglish and in
fanilj of the Hotificotions zo the Principel Chief Couservator
)f Forests, Chennai-15, Chief Conservotor of Forests (Wildlife,
2nd Chicf wildlife wardoen, Chennai-15, Soverument in Qivironuout
tnd Forests Departmcat and to the Collector of K&ncheepurarn
Jistrict, as soon as the Hotification is mallished.

(BY GRUZR OF THE GOV.RAOR;

K.S. SRIPATHI
SECRETARY TO GOVERIZIT

‘he Works Manager, Governsent Cemtral Pre¢ss, C'hcunci-?‘a.

he Director o _S{ationcry and Priating, Che:mipi.2.

he Principel Chief Conservotor of Forasts, Chennai-15,

he Chief Wildlife Warden, Chemnai-15.

ne” ColIgetor sf Kuntlicepuran—District:- _

he Tasil Developricnt.2ad Culture Departrment,, Chennci-9.

oy, to: '

hic Senior Pi to the Hon'ble Minister (Forests & Printing),Chenngi-S.
Be Secretary to Goverameut of India, Miunistry of fnvironment and
Forests, Paryavaran Shavan,CGO Complex, 'Lodi Road, Hew Dolhi-3,
he Law Demrtment, Cheanai-~3,

e Revemwe Departrent, Chennci- nible Minister for Rewenwe,
v Senior Persond assistant toltgé Hon Cs]cgmgigpublic

Hon'ble hLinlser

~aq 'O tl‘a - - - e
€ Senior @rmal A..Slstant £ works, cl—ﬁma . ’ 0{

i.9
FORwARDED/BY ORDAR ' M& ;}
SECTION OFFICLR



1) Name of the district

- =
- 2 -

THE SCHEDULE

¢ Kancheepuran
'z} Name of the forcst division : Chengalpattu
(3) Name of the Taluk : Madurantagan

(4) Number and Name -f the

{5) S.F. Number

(6) Name of the sanctuary

&

LAl

27, Vedanthangal
220

village

-

Vedanthangai Lake Birds Sanctuary

(7) Area of the' sanctuary : 73.06 acres-or 29.51.6 Hectarcs

Eost

South

West

(1]

and surroundings five kilometres
arcund the lake.

BOUMDARIES
It starts from the trifunction of S.F.No.215, 213 and
220 of Vedanthangal Village.. Thence it runs tov;ar'ds_ east
along the northern toundary of SF Nos.213.23&,232.é}51,
228, 229 and 271.,

Thence it runs towards “he south along the eastern
poundary <f S.F.0Rc.27h, 277 Cii 125

mhence it runs north-wast aiongshe southern boundary
of S.F.Nos.138, 152, 153 ani 178 western buundary of
S.F.Nos.184 and 218.

Thénce it runs towards north along'the western boundary

of Sebeivuie1s ud 215 until it meats the starting point.

K.S. SRIPATE] j
SECRETARY TO (‘.()VERI-!{\‘IFJ.'T

] True Copy /




EVIROIMEIT AUD FORESTS DECARTEIT
HOTIFICATION

HEREAS the eres specified in the scledule below is not 2a
sorprised withi 2 £ Tl fcrerst of the ferritariai aatters.,
um‘wasams the Governument of Tanil adu considered thot the
*pecificd in the schiedule below is of adequate ccological and
1 sigmrice.-x:a for the purpose of protocti.ug bird— an.l thetir.
onment.
AND- ﬂl:!EREAs in _fl_lc r&&tif;&nfic:x issued under sub rveeltion-(,‘l_}
ction 1'8~'of'1:l:1-0 wildlife '(;Protection) hct, 1972 ’(C-z_ntr 1 Act

- 1972) , ‘the Goverieicitt of Tarmil lodu Llf‘clt.red the intentiun

ﬂn.stx.tuie the area _.pecxfled in the sci 1edule to be a Sﬂr'ctuary.

J

ed the ‘redanthangal I.ake Bir'd& 'Sanct"ary ar‘d fhé same has beEr'
ished in the -Environment and Forests (FR.‘J) Department._ e %
:Elcation No.II(Z}/F‘F/79O/96, . »t page 218 of Part*II Section-z
che Tam:l.... Nadu Government Gazette, dated the 3rd Anril -1996.

AND HHLREAS, the Coll ector, i(ancheepum:n Distriet have

blished a proclamation under Section 21 of the said Act in and

und the wvillage and in the Government offides of the area

prised therein mquiri'n-g any perscn, claiming any right mentione

Secticn 19 of the =nid Ant within two months from the date of

:clamati on and. pI‘-“‘lCI‘I‘(‘Ld within th== time specified ‘\bove.

' -

N()ﬁ, H-IEREFORE, in f‘exerm.se of the powers conferred by

b section (1) of sectlnp 26~A of the xh.l\)life (Protection)

: 1972 (Oentml Act. 53 nf,1972), the Governor of Tamil Madu
in the schedule below

reby dec ;.zu'es that the c:re'a specified
gg the 'Vedantnangal Lake Bi.rds Sanctuary'

:.all 'be a eanc.tmry call
~th eﬁ.‘ect' un ‘and from : ‘;he dat> of publication of this
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GOVEIVMENT OF TAMTL, NADU.

LDhe, JfADstract : -
‘TORESTS - UJ_‘lle.fe - Cheb ga,_pattu District Larid.ii 3uxds
Sanotuary - C'oxu.t:.tutmn undér ¥ildlife (Pro tection) Act,

1972 "~ N&tifica.ion under sec’tlon 8(1) of the Act -
Pu‘oll bhed = i -;\r :

G i Ms.No. 332

w
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0 gehd: mmedlately a Taﬂlll translatlon o0f .the

to° the Workg Manarre;"‘*%*ﬂo errment C,n*rva'* Fress,
Maﬂras'ﬂfor’"publlcatlon in u,he Tam il Naduy Government Gazette
and 5.y ‘ﬂ}eﬁ‘ﬁlstx‘lct Gazet 8ol Cherrgalpa*tu District.

£ ED S The w tks Manager, Government GCentral-Press, Maurﬂc
is requested to.send 20 copies of‘each of the notifications

. to the rmmc:.pm_ Chief Conse:mrator of Forests, Madras, Chief
WJ.ldllfe Ward.en, ‘Coinbatore: and the: Collector of ChengalpattL
as_socn : as the«notlflcatu 48 are puhlished

SodEY onbgg:op. THE GOVERNOR)

. g = ity e i SSRLEY | x-‘.': : £ ..l .- . .} . D < FU—‘EDJiRESAN : =
s e 0 L COMMISSIONER aND SECREUARE:

GOVERUMENT.: .
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HOPTRTCLTION
In vxerette of the powers canfoerred by sub-gsectiio 3
(1) of section 18 of the Wildlife (iro tection)act, 1972 (5 fl
(Central Act %3 of 1972), 1the Governor of .Tamil Nadu !"..;Q‘?Qh'?-ff . 3
declares the arcas described iu the Schedule below . to he gdh] Wi
Sanctuary calleu "The Karikili Binds Sanciuary” for the i ]
protection of birds in the area with effect fmn} the daie (‘\,
publication of the notification iu the. Tamil Nadu Governmer,\|
Gazette, . , == - = ak
Ebico i THE _SCHEDULL . ; N r‘
(1) Name of the distiict - Chengalpattu ' iJ
2) Name of the forest division = Chengalpa ttu i
2) Name of the taldk ™ . ~ Madurantagam ttrl
(4) Name of the village . - Village Yo. 18 i
il Gl Kaptkily 5
. . (5) Name of the sanctuary and Ko 1Ay | d:—-.a\-u*:I i
o= S.F.No. : - B.FE.No.188" ' T
(6) Area of the sanctuary = 151.26 acres or FJ
3 61.21 hectares. and. *
belt of 5 kilomety %j
width alround. - E“
(i . : _1_?' 23
Vs - e = i
Eoinlaisge—. - - 0l e, < 'l
i : BRI aG ; s
. North: Starting from Western corner of S.F.NGW 415 i PJ
s the boundry runs towards-east along the. -~ - M
‘southern side of S.F.No.41,40 and 20 i1l - Fj
= it meets the north-vwestern corner of S.F. | "
e e e A | —=ul
“Baak Thence, thHé boundary” rihd towards south ’ EJ
e A S and east glong. the westerp and sputhern
peE | boundary o £ S.F:No.19. Then i% runs ol
towards south along the western bourndary
: of 5,F.Np.16; 15, 12 and 14 £ill it meets |
the sotithérn boundary of §,F.No.14.
South: Thence, thé& boundary runs bowards szeu-ll ¥ ﬁj
west and then north-west along the northernglk
oomdary of 8.%.Ne.1899 11l it meets the /a2 ﬁ-'l
eastern boundary of S5.F.No.187. I
West: Thence, the boundary runs towards north g
: along the eastern boundary of S.F.No.187, : |
1201 11?!_ 1.0.1:. 100\1 993!’1(1'76 £il1l it- meets R
the north eastern corner of S.F.No.75. bt -
Thence, the boundary runs towards west PJ
along the northern boundary of S.F.No.75, 7
65, 64 and 6% and then towards north-west L PJ
along the northern boundary of S, F.No.45, |
Thence, the boundary runs towards north -
1ill it meets the starting point.
= ';- ':l‘-'-"li- r‘
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